R UTTAR PRADESH POLLUTION CONTROL BOARD
aof g . f. JO0T. 1) NG LBl f2020  RwE 29 /04, 2004

To,
The Registrar,
The National Green Tribunal,
Principal Bench,
New Delhi
E-mail- judicial-ngt@gov.in

Sub: Report in compliance of the order dated- 05.02.2024 passed by Hon'ble National
Green Tribunal, New Dellhi in Original Application No.- 482/2023 (I.A. No.
688/2023) Anuj Sharma Versus State of Uttar Pradesh & Ors.

Sir

2

In compliance of the order dated- 05.02.2024 passed by the Hon'ble National
Green Tribunal, New Delhi in Original Application No.- 482/2023 (LA. No. 688/2023)
Anuj Sharma Versus State of Uttar Pradesh & Ors. The Report is annexed along with
the enclosures herewith and forwarded to you with the request that the same may be
placed before the Hon'ble Tribunal for consideration.

Yours Sincerely
vk
( Sanjeev Kumar Singh )
Member Secretary

Enclosure- As above

Copy to:
1. Shri Pradeep Mishra, Advocate on Record, Hon'ble Supreme Court/ NGT, New
Dethi for necessary action please.
2. Law Officer-1, U.P. Pollution Control Board, Lucknow for information and
necessary action please.
3. Regional Officer, U.P. Pollution Control Board, Ghaziabad for information and
necessary action.

/ i

Member Secretary

........

LA - 12 9, fofa @vs, MR TR, T.C.-12 V, Vibhuti Khand, Gornti Nagar,

TETE - 226 010 Lucknow - 226 010
gy : 0522-2720828, 2720831 Phone : 0522-2720828, 2720831
$—%a  : info@uppcb.com E-mail  :info@uppcb.com

AgHTET : www.uppcb.com Website :www.uppcb.com
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Status report with respect to Hon’ble NGT order dated 05.02.2024
passed in the matter of Anuj Sharma Vs State of U.O. & Ors in OA No-
482 of 2023 (IA No-688 of 2023).

1. Backeround:

Hon’ble NGT in the matter of Anuj Sharma Vs State of U.O. & Ors. in OA No-
482 of 2023 (IA No-688 of 2023) passed order on dated 05.02.2024. The main

part of order is placed below: -

4

e 4. The compliance report in terms of the order of the Tribunal dated 24.11.2023
has been filed which reveals that the dumping site at Village Shahpur Morta was established
on a private land and the lease renewal with the land owner has not been done for the period
after 30.06.2023, therefore, no waste is further transported to the said site after 30.06.2023.
It is also stated in the report that the total municipal waste sent to the Morta facility till
30.06.2023 was 5,65,727 MT, out of which 4,69,668 MT was effectively processed and
scientifically disposed of, while only 96059 MT was pending for processing at the site. As per
the report, presently approximately 48,000 ton of municipal waste is pending for processing

at the site, which is likely to be disposed of by May 2024. Learned Counsel for the Municipa!

Corporation. Ghaziabad has informed that the timeline will he adheored tn and by May 2024
the entire waste lying at the site will be disposed of. The recort does not revea! the details
relating to the residue and its utilization/disposal after the treatment of the waste from the
site in question.

5. Hence, we dispose of the OA directing the Member Secretary, UPPCB to file the report
by 30.04.2024 before the Registrar General of the Tribunal disclosing the extent of disposal of
the waste from Shahpur Morta site and also details of disposal/utilization of the residue after
the treatment of the waste from that site by e-mail at judicialngt@gov.in preferably in the
form of searchable PDF/OCR Support PDF and not in the form of Image PDF. The report shall
also disclose the details relating to other sites which are already under consideration in
Execution Application No. 23/2023 in OA No. 75/2023 in the matter of Jaishree Bansal vs.
Uttar Pradesh Pollution Control Board..”

Compliance: -
In compliance to Hon’ble National Green Tribunal order dated 05.02.2024, the
inspection of site was carried out by officials from RO UPPCB Ghaziabad on

20.04.2024. During visit Shri Akshay Jain and Shri Rajiv Arora representative of
M/s Geron Engineering Pvt. Ltd. were present. The factual status are as under: -
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A- Status of dumping of municipal solid waste in Village

Shahpur Morta, Raj Nagar Extension, Ghaziabad:-

L

IL

1.

Iv.

Ghaziabad Nagar Nigam had engaged an agency M/s Geron
Engineering Pvt. Ltd. to establish the fresh municipal waste
processing plant in Village Shahpur Morta, Raj Nagar Extension,
Ghaziabad in July-2022. Post which the entire fresh municipal
waste generated in Ghaziabad was being sent to Morta processing
facility. The said dump site was established on private lease land.
Later, lease renewal with land owner could not be executed for
period after 30.06.2023 consequently no waste further transported
to the site after 30.06.2023. Subsequent processing of fresh
municipal waste was shifted to Jagjivan/ Bhikanpur (Site 1D,
Pipeline Road.

As no fresh waste being transported to the site, only processing of
remaining municipal waste is being done, it is expected to
complete the processing by May-2024. The representative of the
dump site informed that the total fresh municipal waste sent to the
Morta facility till 30th June 2023 was 5,65,727 MT out of which
the 5,57,727 MT was effectively processed and scientifically
disposed of, while only 8,000 MT is pending for processing at the
said site. Further it was also informed by the representative of
facility that the land after reclamation shall be handed over to the
owners of that property, as per scheduled by May 2024.

During visit Trommel-01 Nos, Ballistic Separator — 02 Nos,
Pocklane — 03 Nos were found at the site. The entire processing is
carried out at the site.

No municipal waste is presently being transported to the site at
Village Shahpur Morta, Raj Nagar Extension, Ghaziabad after
30.06.2023. Therefore, processing of fresh municipal waste was
shifted to Jagjivanpur /Bhikanpur (Site II), Pipeline Road.
Approximately 1500 Ton/day fresh waste is generated in
Ghaziabad which is transported to the fresh waste processing site
at Jagjivanpur/Bhikanpur (Site-II), Pipeline Road, Ghaziabad.
(Legacy waste processing site (Site-I) which is adjacent the same
place on which processing of legacy waste is being carried out).
The details related to this waste processirg facility is tabulated as
below: -

LT[ aeneral Information
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A City & Location of | Dumpsite at Morta, Meerut Road |
Dumpsite Ghaziabad Uttar Pradesh
B Stage of Processing | Being executed during visit. o
(Planned/Being
Executed/Complete
d) |
Quantity of Waste o J
A Initial Quantity 5.65 Lakh MT MSW received from \
| July 2022 till June 2023 -
B ' Present Quantity 08 thousand MT as on 20.04.2024.
Characteristics of  Mixed waste |
Waste |
Survey
A Quantity Of Waste | 800 TPD |
Processed Per Day
(TPD)
Process Flowsheet
of Waste _
Processing ‘

W Storage and Windrows Formation

for Drying
|

Spraying of Bio Cuiture '

]
W Screening of Waste into RDF, Bio-

l Earth & Rejects

]
Storage of RDF, Bio Earth & Rejects
|
Disposal of Screened Fractions

Stabilization of waste

A

Type of biomining
method  Adopted
(Tractor tiller,
Trench method;
Cone Method;
Windrow, Thin
Layer Method)

Windrows
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B | Mﬁine;used for | Excavator
Excavating
! dumpsite (Tractor |
Tiller etc)
C | Machinery Used for | Excavator
' preparing
Windrows (JCB
etc)
D | |Are large obchts_'7es, Stone, Wood and _large_ OBjec:[s
| removed prior to | removed manually
windrow |
preparation
E | | Are Windrows | Yes. As and when required based on
| Turmed Every 4-5 | site conditions
Days
F Duration of | 45-60 Days for drying ‘
| Stabilization |
?' | Bio-culture Used  As and when required |
f. Is End Product | Yes o ‘
| Stabilized (No Heat |
'/ Gas /leachate |
| /Smell) |
1 | 'Is leachate Being Some leachate § generation observed |:
Generated from the '
|| waste . |
] If Yes, Leachate generated is recirculated to |
methodology  for | the windrows
leachate |
‘ Management
| Adopted |

1’—rdcessing of Legacy Waste \

| ] Machine?y Used

For processing of
legacy waste
'§creening o
Trommel (N—um‘tg' 1 Tromme] X 200 TPD = 200 Ton
& Capacity (TPD) 2 Ballistic X 200 TPD = 400 Ton

Total = 600 TPD




ii \ Size of screens used”‘ 24 — 50 mm

i
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(Mostly used 150
mm, 80 to 100 mm,
24 to 50 mm, 1216
mm and 4-6)

Vibrating Screen

Handling

1

Loader (No.)_

i _fonveyor (No.)

vi

the waste is

 segregated
| (Compost/

Recyclables/ RDF/
C&D/ Inerts etc.)

| Quantity of items

which is  being

generated in each

| category

Quantity of items
being utilized of
different categories

 Yes.

S
Ballistic Machine has the |

- vibrating screen

|3 Pocklane
' 11 Nos.

v | Categories in which "Bio Earth, RDF and C&D Inerts

Tentative percentage_

'RDF: 8to 12 %
' Bio Earth: 25 tc 35 %
Inert: 2 to 5 %.

Quantity of items generated is after
windrows formation and sun / bio|
drying where the moisture is dried |
before segregation. The remaining
portion is moisture loss and wet waste
decomposition.

As informed by M/s Geron India

Engineering Pvt. Ltd. Representative.

Bio Earth is being disposed in nearby
low lying areas.

RDEF- RDF generated from the facility
is sent to the Boiler unit utilising RDF |
as fuel in Mussorie Ghaziabad and
also to Bahadarpur Village Ghaziabad
where an other similar facility is being
developed currently .
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‘ ' ) C & D waste inerts is being used for |

making internal temporary roads for
ensuring smooth vehicle movement.

Miscellaneous

a | Percentage  land | Approx. 90 % area has been cleared.
recovered so far

8
B- Jagjivanpur/Bhikanpur (Site-I), Pipeline Road. Ghaziabad
for the treatment of legacy waste: -
1) The bio-remediation of the site is being done by M/s. Rollz India
Waste Management Pvt 1td.
2) The bio-remediation had commenced on October 2023,
3) During inspection it has been observed that Ghaziabad Nagar Nigam
(GNN) has stopped dumping of fresh municipal solid waste.
4) Fresh waste is being dumped in the adjacent site, which is dedicated
entirely for fresh municipal waste.
5) As informed by the operator that around 50% of the waste has been
processed so far.
6) During inspection the segregated fractions such as RDF, Compost was
also found stored at the site.
7) During visit approximately 1.10 lakh MT municipal waste was found
for processing at site which is likely to be processed by march 2025.

Jagjivanpur/Bhikanpur  (Site-I). Pipeline  Road.

Ghaziabad
1 _HG—enemnbenation
AT -City & Location | Legacy Waste Dumpsite at !
of Dumpsite ' Jagjivanpur/ Bhikanpur (Site I),
i Pipeline Road, Ghaziabad Uttar
Pradesh
B Stage of _Beiflg executed during visit. The bio- |
Biomining remediation process was stared on
(Planned/Being October 2023 : ‘
Executed/Comple

| i | ted i J

2 | Quantity of Waste '
A : Initial Quantitgl 2.69 Lakh MT as on October 2023

B ‘ Present Quantity | About 1.10 Lakh MT as on
BN 20.04.2024
3 ‘ Characteristics of Waste | Mixed legacy MSW
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A Leachate No Leachate was found
' Characteristics

Baseline Survey

A| | Quantity Of | 800 TPD
Waste Processed
Per Day (TPD)

Flowsheet of Bio- Cleaning
e
Drying

Windrows Formation and Bio

Culture Spary

Waste Measurement using

Screening of Waste into RDF,
Bio-Earth & Rejects |

| Storage of RDF , BIO |

, EARTH & Rejects

i

' Screened Fractions

|
| -
|
|

Stabilization of waste

A Type of | Windrows
biomining
method Adopted
(Tractor tiller,
Trench method;
Cone Method;
Windrow, Thin
Layer Method)

B Machinery used | Excavator
for  Excavating
dumpsite (Tractor
Tiller etc)




|
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0

ce_ssing of Legac_y Waste
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Mécfnery— Used | Excavator
for preparing

Windrows (JCB

etc) |

Are large objects_ i Yes, Stone, Wood and large objects |
removed prior to removed manually '
windrow

preparation

Are  Windrows Yes. As and when required based on
Turned Every 4-5 site conditions

Days

' Duration of 20-30 Days for drying
' Stabilization
' Bio-culture Used | As and when required

'Is End Product | Yes |
Stabilized ~ (No '
Heat /  Gas |

 /leachate /Smell) ) |

 Is leachate Being | No leachate generation observed |

Generated from |
the waste

If yes,  Not Applicable
methodology for

| leachate

‘ Management

| Adopted

Machinery Used For proéessing of legacy waste

L a

1

Screening

| Trommel ' 2 Warrior Separators X 400 TPD =
(Number & | 800 Ton
Capacity (TPD)

11

' Size of screens 24 to 50 mm
used (Mostly used

150 mm, 80 to

100 mm, 24 to 50

mm, 1216 mm

and 4-6)

1

Vibrating Screen | Warrior Separators




. |b |Handling

i | Loader (No.) 3 Pockline

i Conveyor (No.) ' 8 Nos.

iv | Categories in | Bio Earth, RDF, C&D and Inert
. which the waste is

segregated

(Compost/ |

Recyclables/

RDEF/ C&D/ |

| Inerts etc.) | |

v | Quantity of items':—Te_ntative percentage
which is being
| generated in each | RDF -8t0 12 %
| category ' Bio Earth - 25 to 35 %
Inert 2 to 5 %
|

Quantity of items generated is after
windrows formation and sun / bio
' drying where the moisture is dried
before segregation. The remaining |
portion is moisture loss and wet
‘ waste decomposition

[vi | Qu_arﬁity_of items = As informed by ‘M/s Geron India
being utilized of | Engineering Pvt. Ltd. representative

- different |

i categories | Bio Earth is being disposed in nearby
' low lying areas.

: ' RDF — RDF generated from the
' facility is sent to the Boiler unit
utilising RDF as fuel in Mussorie
Ghaziabad and also to Bahadarpur
Village Ghaziabad where an other |
| similar facility is being developed
| ' currently.

| inerts is being used for making

| internal  temporary  roads  for
ensuring smooth vehicle movement.

i 8 Miscelianeous

10
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i a |Is fresh waste ‘FNO
‘ being dumped at

| | the site

| b—r—PerceEaée land | Kpi)rox. 30 % area has been cleared.

recovered so far

Jagjivanpur/Bhikanpur (Site IT), Pipeline Road, Ghaziabad for

treatment of fresh waste: -

1) The facility for management of fresh waste is set up at Jagjivanpur/
Bhikanpur (Site II), Pipeline Road, Ghaziabad.

2) GNN has awarded the contract for management of these waste to
M/s Geron Engineering Pvt. Ltd. It was reported that the site has
been made operational since July 2023.

3) The site is adjacent to the legacy waste dumpsite at Jagjivanpur/
Bhikanpur (Site I), Pipeline Road, Ghaziabad.

4) The total area available for both the fresh waste (Site II) as well as
for legacy waste (Site I) is about 40 bighas of which around 60% is
dedicated for fresh waste. Further, the area reclaimed from
bioremediation of legacy wastes will also be utilized for processing
of fresh waste.

5) The facility receives fresh MSW in tune of 1500 TPD from the
whole of Ghaziabad.

6) Previously fresh waste processing capacity was 400 TPD and
consists of windrow composting followed by mechanical screening
using vibratory (Warrior) screens. After that a new plant having
capacity of 2000 TPD and consist of windrows composting followed
by super sonic mechanical screening using vibratory screen has been
set up for the processing of fresh waste which is operational since
February 2024 Now, at present total capacity of fresh waste has been
increased to 2400TPD.

7) The details related to this waste processing facility is tabulated as
below: -

Jagjivanpur/Bhikanpur (Site II), Pipeline Road, Ghaziabﬂ

} I_I Gen‘eral IEformation

A | City & Location Fresh Waste Processing at
~ Jagjivanpur/Bhikanpur

11
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(Site II), Pipeline Road,
Ghaziabad Uttar Pradesh.

B Stage of MSW | Being executed during visit
| Processing
‘Characteristics of | Mixed fresh waste |
Waste
Survey
A Processing Capacity | 400 TPD (old),

(TPD) 2000 TPD (New)

Total-2400 TPD

Process Flowsheet Weighment of Fresh MSW
of Waste
Processing

Storage and Windrows Formation
for Drying

Spraying of Bio Culture

Screening of Waste into RDF, I
Compost & Rejects |
|

Storage of RDF, Compost & Rejects

F ]
S
—
_
i

Disposal of Screened Fractions
|

|
' L End |
Stabilization of waste
A ' Type of processing | Windrows
' Adopted
B ' Machinery Used for | Excavator a
preparing
Windrows JCB |
etc) |
C Are large objects | Yes, Stone, Wood and larg;
removed prior to | objects removed manually
windrow |
preparation
D Are Windrows | Yes. As and when required

Turned Every 4-5 ! based on site conditions
Days ]

12
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F

j_6 | Processing of Waste

175

buration— of
Stabilization

| ' Bio-culture Used

lls End Product |

| Stabilized (No Heat

45-60 Days for drying

' As and when required
Yes

' / Gas /leachate

/Smell)
Is leachate Being | Leachate
Generated from the
waste

1 I Yes,
methodology  for
leachate
Management

' Adopted

observed

Leachate Tank (90 m’) has
been built to collect any

leachate generated at the site
which is recirculated to
windrows after mixing with
bio culture. Collection of
leachates is done through
network of drains

Machlnery Used For processmg of waste

a

B

iv | Categories in which

' Screening

| & Capacity (TPD)

ii | Size of screens used
| (Mostly used 150
mm, 80 to 100 mm,
124 to 50 mm, 1216
mm and 4-6)
| i ‘ Vibrating Screen

Handhng
1 Loader (No.)

11 Conveyor (No.)

the waste 18
segregated
(Compost/

Trommel (Nurrﬁ:_r ”

1 vibrating screen (W;n'or
screen) x 400 TPD(OId) & 01

| Super Sonic vibrating screen-

2000 TPD (N EW)
80 mm

generation  was

Yes. (Warrior machine)

2 pokelane
8 Nos
T{DF, Compost and Inerts

13
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Recyclables/ RDF/
C&D/ Inerts etc.)
v Quantity of items | Tentative percenTage as
which is being | informed by operator of the
generated in each facility i
category

'RDF -81t0 12 %
Compost - 25 to 35 %
Inert 2to 5 %

Quantity of items generated is
after windrows formation and
sun / bio drying where the
moisture is dried before
segregation. The remaining
portion is moisture loss and
, wet waste decomposition. |
;Vi Quantity of items | As informed by M/s Geron |
being wutilized of | India Engineering Pvt. Ltd.
different categories Representative.
| ' Bio Earth is being disposed in
nearby low lying areas.
RDF — RDF generated from
the facility is sent to the
Boiler unit utilising RDF as
fuel in Mussorie Ghaziabad
| and also to Bahadarpur
| Village Ghaziabad where an .
| other similar facility is being
developed currently.

C & D waste inerts is being
'used for making internal |
 temporary roads for ensuring

smooth vehicle movement.

Is fresh waste being | Yes
70 | | dumped at the site |
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PHOTOGRAPHS OF DUMP SITE TAKEN DURING VISIT.
oD g A ] v

Summary

1. Legacy MSW treatment/management site at Village Shahpur
Morta, Raj Nagar Extension, Ghaziabad.

800 Tonn MSW Processed Per day. 8000 Ton municipal waste is pending for
processing at site which is likely to be processed by May-2024.

2. Legacy MSW treatment/management site at Jagjivanpur/
Bhikanpur (Site-I), Pipeline Road, Ghaziabad

15
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800 Tonn MSW Processed Per Day. About 1.10 Lakh MT municipal waste is
pending for processing at site which is likely to be processed by March-2025.

3. Fresh MSW treatment/management site at
Jagjivanpur/Bhikanpur (Site II), Pipeline Road, Ghaziabad

The facility receives fresh MSW in tune of 1500 TPD from the whole of
Ghaziabad. Previously fresh waste processing capacity was 400 TPD and consists
of windrow composting followed by mechanical screening using vibratory
(Warrior) screens. After that a new plant having capacity of 2000 TPD and consist
of windrows composting followed by super sonic mechanical screening using
vibratory screen has been set up for the processing of fresh waste which is
operational since last week of February 2024.Now, at present total capacity of
fresh waste has been increased to 2400TPD.

Conclusion:

1. In compliance of Hon’ble NGT order, Letter No-
2686/TASICI—181 /3N0T0  GAT—482 /2023 /24 eI 21.03.2024 &
90/TSIIEI—181 / JAT0T0 FET—482 / 2023 / 24 faAId® 15.04.2024 were sent
to Nagar Nigam, Ghaziabad for providing complete details to the
residues and its utilization/disposal after the processing of waste from
dump sites and reply is awaited. Copy of letters is annexed as
Annexure-1.

2. During visit it was reported by the representative of facility that the
rejects/residues such as bio-earth 1s being disposed nearby low lying
areas and C & D waste (inert) is being used for making internal
temporary road.

3. A Letter No- 119/NGT-181/2024 dated 24-04-2024 sent to Nagar
Nigam Ghaziabad for providing test report of rejects/residues carried
out by any reputed institutions. Copy of letter is annexed as
Annexure-II.

Above report is submitted for kind perusal and necessary action.

”

N\ Y - ’
.I?',\"’l’l:k' == : P((/\Létﬁ,\/
(Anshul Sharma) (Kunwat Santosh Kumar)
A.E.E. A.E.E.

16



Annexure 1

e — Regional Office, U.P. Pollution Control Board, Ghaziabad
S 7 Website- www.uppcb.com, e-mail: roghaziabad@uppcb.in
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cove e A The compliance report in terms of the order of the Tribunal dated 24.11.2023
has been filed which reveals that the dumping site at Village Shahpur Morta was established on a
private land and the lease renewal with the land owner has not been done Jor the period after
30.06.2023, therefore, no waste is further transported fo the said site after 30.06.2023. It is also stated
in the report that the total municipal waste sent to the Morta Jacility till 30.06.2023 was 5,65,727 MT,
out of which 4,69,668 MT was effectively processed and scientifically disposed of, while only 96059 MT
was pending for processing at the site. As per the report, presently approximately 48,000 ton of
municipal waste is pending for processing at the site, which is likely to be disposed of by May 2024.
Learned Counsel for the Municipal Corporation, Ghaziabad has informed that the timeline will be
adhered to and by May 2024 the entive waste Iying at the site will be disposed of. The report does not
reveal the details relating to the residue and ils utilization/disposal after the treatment of the waste from
the site in question. '

3. Hence, we dispose of the OA directing the Member Secretary, UPPCB to file the report by
30.04.2024 before the Registrar General of the Tribunal disclosing the extent of disposal of the waste
from Shahpur Morta site and also details of disposal/utilization of the residue after the treatment of the
wasle from that site by e-mail at judicialngt@gov.in preferably in the form of searchable PDF/OCR
Support PDF and not in the form of Image PDF. The report shall also disclose the details relating to
other sites which are already under comsideration in Execution Application No. 23/2023 in OA No.
75/2023 in the matier of Jaishree Bansal vs. Uttar Pradesh Pollution Control Board... .. .. ’
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= Regional Office, U.P. Pollutlon Control Board, Ghaziabad
‘rx}% ?jﬁ Website- www.uppch.com, e-mail: roghaziabad@uppcb.in
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4. The compliance report in terms of the order of the Tribunul dated 24.11.2023

has been jz/ed w /nch reveals that the dumping site at Village Shahpur Moria was established on «

private land and the lease renewal with the land owner has not been done for the period afier

30.06.2023, therefore, no waste is further transported to the said site afier 30.06.2023. It is also stated

in the repovt that the total municipal waste sent to the Morta facility tifl 30.06.2023 was 5.65.727 MT,

out of which 4,69,668 MT was effeciively pracessed and scientifically disposed of, while only 96059 MT

was pending for processing at the site. As per the report. presently approximately 48,000 ton of

municipal waste is pending for processing at the site, which is likely to be disposed of by May 2024
Learned Counsel for the Municipal Corporation, Ghaziabad has informed that the timeline will be
adhered to and by May 2024 the entire waste Iving at the site will be disposed of. The report does not
reveal the details relaling to the residue and its utilization/disposal afler the treatment of the wasie fiom
the sife in question

3. Hence. we dispose of the OA directing the Member Secreiary, UPPCE to file the report by
30.04.2024 before the Registrar General of the Tribundal disclosing the extent of disposal of the waste
Srom Shahpur Morta site and also details of disposal/utilization of the vesidue gfier the treatment of the
waste from that site by e-mail at judicialngt@gov in preferably in the form of searchable PDF/OCR
Support PDF and not in the form of Image PDF. The report shall also disclose the details relating fo
other sites which are already under consideration in Execution Application No 21/202? in 04 No
75/2023 in the matter of]azshi ee Bansal vs. Uttar Pradesh Pollution Conirol Board ...
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